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Commission of co d sta o Therm I 
Projo~t in Tuti orin 

3462. SHRI . D WAMY: 
Will the Mini ter f ENERGY b plea ed 
o 8tate: 

(a) whether the Union Go ernment 
have received propos ls from Tamil adu 
Government for the commi ioning of the 
second tage of the Thermal Proje t ~~ 
Tuticorin, Mettur, orth Madra ; 

(b) if o whether Government are 
con idering the propo al and intending to 
upply the essenti 1 requirements for the 

same; and 

( c) if not, the rea on th refor? 

THE MINISTER OF STATE I THE 
:MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJA ) : (a) to (c). The se-
cond tage of the Tuticorin Thermal Po-
wer Station compri ing of one unit of 210 
MW has afready been synchronised on 
16-4-1982. The cheme for Mettur Ther-
mal Power Station Ex.ten ion (2x210 MW) 
has been techno-economically appraised 
and it is awaiting investment decision. 
The Project Reports for ( i) Noth Madras 
Thermal Power Station compnsmg 
of S unit of 210 MW each 
(revised' proposal) original being 
(3x210 MW) and (ii) Tuticorin Thermal 
Powt!r Station Extension State-m (1x210 
MW+lxSOO MW) have been received 
from the Govt. of Tamil ado. The ne-
cessary inputs such as coal linkage, trans-
port arrangements. clearance from en-
vironmental angk, availability of water 
etc. ar0 required. to be tied up before the 
project proposal . can be teehno-economi· 
cally apprai ed. 
Exhibition of Religious Flha on 'val 

Day 

3463. SHRI RAINATH SONKAR 
SHASTRI: Will the Minister of INFOR-
MATION AND BROADCASTING be 
pleased to state: 

(a) what are the reason th t on reli-
gious occa ions of the Hindus Muslims, 
Sikhs hristians etc. Doordar;han does 
not exhibit full length features films made 
for the occa ion to apprise the people of 
the importance of' the r ligi u occa ions; 
and 

(b) tep en to en u the exhibi-
t' on of su h film on f stival d y in 
future? 

THE I ISTER OF STA E 0 TH 
MINTSTRY OF INFORMA 0 D 
BROADCAST G (SHRI . P. 
ALVE): (a) and (b). Door r ban e-

lects feature film for teleca t out of tho 
made available by the concerned Produ-
cer /Di tributor . On important religiou 
festivals Doordar han puts out suitabl 
programmes with content and them r le-
va nt to such occasion . 
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· Liquidatton of Companies 

3465. SHRI R. PRABHU: Will the 
Minister of LAW JUSTICE AND COM-
PA AFFAIR be pleased to state: 

(a) the total number of companies 
which are under liqwdation and the break-
up of the same, State-wise; ' 

(b) the number of companies which. 
are under liquidation, State-wise for 
moro than 5 years and for more then 10 
year ; and 

( c) what specific measures Govern-
ment propose to ta e to ensure as early 
winding up of these compaines where li-
quidation proceedings are pending for a. 

ery long time 1 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI JA· 
GAN NATH KAUSHAL): (a) and (b). 
A statement sllowing itate-wise the total 
number of companies which arc under 
liquidation and tho number of companies 

hich are under liquidation for more than 
.S years and for more than 10 year 
is enclosed. 

( c) In case of winding up under the 
orders of Court, liquidation proceeding 
are conducted by the Official Liquidators 
~ho, though, appointed by the c.entral · 
Govemment, function under control and 
directions of tho C.ourt. In the case of 
voluntary Winding up, the proceedings are 

owever conducted by V'oluntary liquid -
ton apPointed by the hareholdets and/ 
or creditors. as the c e may be. As the 
liquidation proceedings very often involve 
li igation by or with the debtor8, creditor 
and directors of companies in liquidation 
and there i_ general reluctanc to wind-up 
establishmen,ts which may cause unemploy-
ment and :r. ultant economic hardship , 
the e proceeding· take time despite best 
effort of the Offici 1 Liquid" tors for their 
e p ditiou completion. 




